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' CENTRAL ADMINIST&\TIVE TRIBUNAL 

AJJ.AHABAP BelfH : At .J e&§:S! 

Review Applieati•n Ne.86 9f 2001 
in 

Original Applicati•n Ne.253 •f 2C0l 

Thursday, this the llth day ef Septeai>er ,2003 

Hon 'b le Milj. Gen .• K .• K_-Srivastava, A. M. 
Uon 'b le ~. A.K .Bhatnagar, J' .M. 

l• Uni•n •f India, 
thr•ugb tba General Manager, 
Eastern Railway, K•lkata-1 

2. Divisi•nal Raihifay Manager, 
Eastern Railway , M.tghalsara1.. 

3. . Seni•r D. P .o. a.stem Bail.way , 
&bg ha lsar&i. 

Qpen Ctyrt 

Divisi•nal Acceunts Off ieer 
Eastern Railw•y, Mlghalsarai. • ••• Applloants, -

lesp•ndents. 

(By Adveeate : Shri K .• P:.Singb) 

5. 

6 .. 
• 

7. 

Sri Kant Mishra s/• Jagdaui>a M.ishra,. 

Naraingh Yadav s/• Magdu Yadav • 

Mlkhram Prasad son •f Prayag Ram. 

Laljee son •f Ghurhu Ram. 

Jangbabadur Prasad sen •f Rim K1inwar. 

Subedar Singh son •f Ram Marat• 

Ram Raten sen •f Kaorta. 

a. Ganesh Pandey sen •f Udh• Pandey• 

9. Kamala Prasad s•n •f 

10. ••.Re sp•nde nts-applicant 

All C/• Jangbahadur Prasad 1291 Manas Nagar 
C•l•ny Mighalsara District - Chandauli. 
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(By Advocate : Shri S.K.Dey & Shri S.K.Mishra) 

QlJ) fiB CQML) 

• • 

This review application h•s been filed for review 

of the order diited 5.!~·2001 passed in OA No,~2.53/2001!» 

2. Inviting our attention to para St 9,, 11 . & 12, the 

r&view applicant has submitted that the matter is between 

the app lie ants Group la ade r and Department Of Post~• Tte 

respondents have no role to play regarding payaent of 

maturity value Of Pay Roll Saving Seberm Account (in short 

PRSS). In fact, the applicant bas tried to re-argU:l th! 

case on nerit. which is not permissible in law. aien 

otharwise, we do not find any error apparent on tte face 

of record,. No goOd ground has been advanced f o.r review 

Of the order dated 5. 3. 2001. 

~.v-
3. In tee view of tm above• no .case for review is made\•: 

T~ review application is re jecte<l9. 

Mlmber-A 
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